(12 May, 2006] RAJYA SABHA

created a Panchayati Raj biradari. We have listed around 150 action points,
which all of us have agreed to, and this constitutes a national consensus.
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The House then adjourned for lunch atfifty-eight minutes
past one of the clock.

The House reassembled after junch at thirty four minutes
past two of the clock, MR. DEPUTY CHAIRMAN in the Chair
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